
CENTRAL ADM1N STRAT1VE TRIES NAL ALLk ABAD BELCH 

411ahabad thi the 	VA-"- 	
day of Datoor-hiff 	1994. 

Honible Mr. J stice B.C. saksera, Vice—Chairman 
Hon'ble Mr. K. Muthukumar, Administrative Member  

Original App ication no. 83 of 1992. 

1. 
Dilip K mar,s/o Sri Om prakash, Guard, Railway 
Czuarter no. 511B, Lalitragar, Allahabad. 

2. Fradeep Kumar Yadav, s/c Sri K.L. Yadav, R/o 
357/322 Mohatshimganj, AllahaL,ad. 

Aplicants. 

Counsel for he Applicant Sri sunil Rai 

Vers us 

1. The Union of India through the General Manager, 
Nc; Rly. Baroda House, New Delhi. 

2. The Di isional Railway Manager, Northern Railway, 
Allahatad. 

3. Tne Se ior Divisional Commercial superintendent 

N. Hiy Allahabad. 

4. The Se ior Divisional personnel Officer, N. Hly 

Allaha ad. 

5. The se ior Divisional Accounts jfficer, 	Rly, 

Ailc ha •ad. 

• • • Respond,  nts 

Counsel for the Respondents Sii A.V. Srivast6va/F. 
1. 

Original 

Alongwith 

lication no. 405 of 1994 

Sri B. E3. Pa 

1. subhash Chandr c., s/o Sri Raja R-6n, "R/0 407, Rajapur, 

Distt. Al—ahabad. 

2. iAsitisiflAu?r, .J/o 	Prasad, R/o 317, K D.S.A. Ground 

Versus 

1. ,The Union of pdia through the .;:eneral manajer 
f— Rly , 	 :'.ruse, 	Delhi. 

2. The Divisional Railway ;:,anager, N. Rly Allahabad. 

2_, 
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3. 	The senior Eivisional Com.,ercial, Superintendent 
N. Rly Allahabad. 

Respondrats 

	

3. 	Original Application no. 110 of 1993 

	

1. 	Syed Nizam Hussain, s/o syed Ali Hasan, A/a 29 yrs. 
R/o Mohalla Chiktoli, P.S. Hussaindbad, P.O. 
JaJla, District Palayum. 

	

2. 	Raoubir Sharan Kharwar, S/0 Sri S. Sunder, A/a 33 Yrs 
Rio 877-A Shastri Colony, Distt Mugalsarai. 

iLppiicants 

Vers us 

1. Jnion of India, through General Manager, r. fdy 
Railway Board, Baroda House, New Delhi. 

2. Chief Commerc1a1 Superintendent, N. Hly Baroda 
ouse. New Dein'. 

3. Divisional Railway Manager, Northern Railway 
Nawab Yusuf Road, Allahabad. 

4. Seni 3r Divisinal Commercial Superintendent, 
N. Rly Nawab Yusuf Road Allahabad. 

.... Respondents 

	

4. 	Original Application no. 39 of 93 

1. Nirala Singh, S/o n. Singh, a/a 30 Yrs, H/p 
Ram Basic Vidalaya, Darganj, Allahabad. 

2. Tarak 1Nath Fandey, S/o B.D. Pandey, A/a 30 Yrs. 
R/o Village Kewalpur, Post Beri-Visa, District 
Varanasi. . 

3. Kamla Kant Shukla, S/0 P.N. Shukla, R/o Ram Basic 
Vidyalaya, paraganj, ''llahabad. 

4. Amar Nath, S/0 Mangru, R/o Ram Basic Vidyalaya 
Daraganj, Allaha! Id. 

5. sushil Kumar Tripathi, S/0 K.S. Tripathi, R/o 
Village Lakshagrah, Post Lakshagarh (Handia), 
Distt. Allahabad. 

6. Shyam Shanker Shukla, s/o Sri H.6. Shakla, R/o 
Vaishno Ashram Ram Basic Vidyalaya, paraganj Distt. 
Allahabad. 

"pplicants. 

Wersus 

1. 	Union of India through General , anager Northern 

Railway, Baroda House, New Delhi. 
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2. Chief Co=ercial Superintendent, Northern Railway 
Baroda ouse, New Delhi. 

3. Divisional Raih%ay Manager, N. Rly, Allahabad. 

4. Senior 
N. rely 

visional Commercial supreintendent 
llahabad. 

    

F.,esponOcnts 

5. Crigina 

1. 	Fazal K 
House n 

Application no. 33, of 1923 

rim. '/o Mchd. Kadim, R/o Village Chakiya, 
. 104/241 Roost Office S.P.O. Distt Allahabad. 

2, 	,jay Kashyap, S/o P.S. Kashyap, R/o 63 J.K. Fourth 
Avenue, Railway Colony Smith Road, Allahabad. 

Applicants 

Versus 

1. inion o 

2. Chief C 
House 

3. Divisio 
Alla har 

India, through General Manaer, 102Jrthern 
Railway Board Baroda House N. Delhi. 

mmercial Superintendent, N. Rly Baroda 
ew Delhi. 

al Railway Manager, N.;.:thern Railway 
d. 

4. 	senipr ,ivisional Co;rimercial superintendent. 
Norther Pailay Nawab Yusuf Road Allahabad. 

iespondents. 

6. Crigina 

1. Qamrul 
Ric 121 

Application no. 32 of 1993 

A/a 2? Yrs S/c Late Sri S.N. Hasan, 
ariyatad, Jogighat, Allahabad. 

Applicat 

Versus 

1. inien o 
Board B 

2. Chief 
House, 1 

India through Genral P:anager N. Rly, Hly 
roda House New Delhi. 

ramercial superintendent, N. Rly Baroda, 
ev Delhi. 



;,;.;plicant • • • 

Versus 

The Union of India through the Chairman, Rail-MY 
Board, New Delhi. 
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3. Divisional Railway '.tanager, Northern Railway, 
Nawab Alai Road, .Allahabad. 

4. Senior Divisional Commercial Superintendent, 
Northern Railway Allahabad. 

Resp3n&nts 

7. 	Original A pplication no. 1792 cf 1992 

1. Vinod Kumar Sharma, -,/o Snri Chabi Lal, R/o 17/A 
Labia Tarp, Allahabad, 

2. The eneral Manager N. Rly Baroda House, New Delh:. 

1. 	The Divisional Railway Man,ig-r, N. lily Allabb6d. 

.... Respondents:  

Original Application no. 1534 of 1992 

1.  

2.  

3.  
Ma 

Sh/amNarainsingh,VoR.N.singh,Vozn 8 post 
Jonauli, Distt. Baksur, Bihar. 	 4(  

Ravindia Tripatbi S/o Sri S.C. Tripathi, R/o 
Vill. Dharampur 3hurwa, Tehsil _phoolpur Allahabad. 

Ram Bharat, S/o ‘-.2irdhari Lal, R/o Deogalpur, Post 
Mau Aima Distt. Allanaad. 

Appli cant 

Versus 

1. Union of India, through Secretary Railwa y Board, 
Rafi f.:arg, New Delhi. 

2. 3eneral nanager, Northern Railway, Railway Bhawan 

(Baroda Houma) New Delhi. 



Senio 
D.R.M. 

Divisional Commercia 
Office, Allahabad. 

• 
Chief ommercial Superintendent. N. iay RailBhawan 
(Baroda House) New Delhi. 

Divisional Railway Manager, Northern Railway, 
D.R.M. Office Nawab Yusuf Road, Allahabad. 

Superintendent, N. Rly 

Respondents 
• • • 

1 Application no.352 of 1992 

ra prasad Pandey, S/0 Sri S.P. Pandey, 
11 Nanhoopur, P.O. pahara, Distt. Mirzapur 

9. 	Orioi 

1. 	Rajen 
R/o 

... Applicant 

Versus 

1, 	
The nion of India through General Manager, 

elhi. 

--The ,ivisional Railway ;.tanager, N. 
21y Allahabad. 

3. 	Seni.4r Divisional Co71ercial Supdt. N. Ely DRM 
iDffi e Allahabad.-.  

10. Original Application no. 4 	of 194. 

1. Rai ndra Kumar, s/o sri P.N. Jaisawal, R/o 22t.-  

Gan hi Nagar, Mutthiganj, Distt. Allahabad. 

2. Rz.mesh Chand, s/o Sri Late Hari Lal, h/u .19/216 
Luk r Gonj, Distt. Aljaabad. 

... Applicants 

Vers us 

1. The jnion of India through the Gene' a 1 Manaer 
N. ly Baroda House, New Delhi. 

2. Div sional Railway Manaer, N. lily Allahabad. 

3. Sen or Divisional Commervial Superintendent,  

y 

•..New 



N. Rly, Allahabad. 

Rspondets 

11. Original Application no. 400 of 1994 

1. Ram Niranjan Singh, A/a 38 Yrs, Sic Sri R.N. Sincji 
R/o 183—Alopibagh, Allahabad. 

2. Km. chashi Srivastava, A/A 26 Yrs, D/o Sri V.N. 
Srivastava, R/o 1 Dhinghwas Khothi, Alopibagh, 
Allahabad. 

3. Dinesh Kumar, A/a 3_ Yrs, s/o sri G.S. Lal Srivastava 
R/o Village & Post Sindhora, Distt. 

-41.1 

Applicants 

Versus 

1. Union Of India, thr)ugh General ::,anag-r, Northern 
Railway, Railway Board, Earoda House. N. Delhi 

2. Chief Personnel Officer, N. Rly, Earoda House. 
"ew Delhi. 

3. Divisional Railway Mana,ler, Northern Railway, Nawab 
Yusuf Road, Allahabad. 

4. senior nivisional Commercial Superintendent 
N. lily, Allahabad. 

... Respondents. 

12. Original Application no. 399 of 1994 

1. Kadir Ahmad, s/o sri Abdul .;11afoor Kh,n, A/a 30 Yrs 
R/o 182/K/1, A.D.A Colonyiajropur Allahabad. 

2. Erijesh Prasad, S/o Sri Narain Prasad, A/a 26 Yrs, 
R/o 93-atiyara Road? Alopibagh A Ilaabad. 

3. Kamletih Singh, 	sri R-m Bali sinoh, a/a 37 Yrs, 
R/c 129 Alopibadh, Allahabad. 

4. Rajesh Kumar, S/0 Narain Prasad, a/a 28 Yrs, R/o 
544 Colonelqanj, Allahabad. 

5. Arun Kant srivastva, s/e sr: M.P. Srivastava, 
a/a 31: Yrs R/o Azad Square, 	fIlloaan, Allahabad. 

6. Km. Vibha sarswat, D/o S.R. ;arswat, a/a 32 Yrs 
R/o 133—BC, Leader Road, Railway Colony Allahabad. 

7. Km. Abha sarswat, D/0 s. 	sarswat, a/a 27 Yrs 
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IVO 133—BC, Lead Road, Railway Colony, Allahabad. 

B. 	Ravi sh nkar Srivastava, s/o Sri prem Kumar, 
A/a 26 Yrs, R/i 130-0/31—L Rajroop—per, 
Allanabad. 

• • • App licants 

  

versus 

1. Jnion of 'India through General Manaoc=r, N. Rly, 
Railway Board, Baroda House, New Delhi. 

2. Chief Personnel Officer, N. Rly Baroda House, 
e.w Delhi. 	 I 	• 

3. Divisional Railway Manaer, N. Rly, A llahabad. 

4. Senior Divisional Commercial Superintendent, N. Rly 
i',avvab Yusuf Road, Allanabad. 

. Respondents 

13. Original Application no. 397 of 1994 

1. piyush Kumar Dwivedi S/0 K.K. DwivEdi, A/a 29 Yrs 

R/o50—A Madhwapur Allahabad. 

2. R,.-mesh Saran s/s Hari Eihnker Lal, A /a 34 Yrs 
R/0 C-27/273-8, Indian Press Colony Jagatganj, 
Varanasi. 

3. Rajeev Kumar Srivastava, S/0 	Lal, a/a 30 Yrs 
R/0 CK-63/209—A Choti piyarie 	 Varanasi 

4. Amulya Kumar Gupta, 	Sri N.K. Gupta, a/a 30 Yrs 
R/o 174 yurana Katra, Allahabd. 

5. suren ra Kumar S/0 K. Lal a/a 30 Yrs, R/o Vill. & 
post alimpur, Distt. Varanasi. 

6. Rakes Behaii Srivastava, S/0 K.B. Srivastava, 
A/a 2 Yrs, R/o 12 Ghas—Ki—satti, Khuladbad, 
Allah bad. 

7. Priya Kant Srivastava, s/o Sri A.N. Lal, a/a 33 Yrs 
R/o S 1/64-2G Chupe—Pur, Distt. Varanasi. 

8. Frave n Kumar S/o Sri ::.Prakash, ,/a 28 Yrs R/o Shiv 
3/13— —8, Nawalpur Colony, Y.eerapur ffasahiee, 
Varanasi. 

Applicants 

Versus 

• • • 
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1. Union of India, through General Manager, N. Rly, 
Railway Board, Baroda House. New nelhi. 

2. Chief 1-personnel Officer, Northern Railway, Baroda 
House, New Delhi. 

3. Divisional Railway Manager, Northern Railway, Nawab 
Yusuf 'Road, Allahabad. 

4. Senior Divisional Commercial Superintendent N. Rly 
Nawab Yusuf Road, Allahabad. 

Respondents. 

I 
1. Raiendra Piasad , A/a 24 Yrs, S/0 Sri H j Bahadur 

Singh, R/o Vill Khapati, Post Khapatia, Distt 
Allahaoad. 

2. Dhalam pal Singh, A/6 32 Yrs, S/o L.R. Singh, R/o 
Vill. Ghambir Singh pur (sawcan) P.O. Aurai, Distt. Varanasi. 

3. Mahesh Prasad, A/a 35 Yrs, s/o Sri Rdmji Prasad 
R/o Mohalla :arsurampur, Post Mughalsarai, Distt 
Varanasi. 

4. Munna Lc.l, A/a 29 Yrs, s/c Sri Cheddi Ram R/o 
Vill Chandhasi (Khuswaha Basil) Post Chandhasi 

Mugalsaria. Distt. Varanasi. 	
, 

 

... Applicants 

Vers us 
411" 1. Union of India, through General manager, N. Rly 

Baroda House, New Delhi. 

2. Chief Commercial Superintendent, N. Rly, Baroda 
House, ■ew Delhi. 

3. Divisional Railway manager, 	Rly Nawah Yusuf Road, Allahabad. 

4. Se nior Di visional Comr::ercial su erintendent, DRM Office, Allanabri. 

liepondents 

15. Original i pplication no. 1227 of 1993 

1. 	Lal Bahadur, S/0 Sri Jhanna, A/a 28 Yrs, R/o vill 

   

14. Original A pplicati -Dr no. 1702 of 93 
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Bhawarohi, P.O. Sindhaur,_Distt. Mirzapur. 

2. 
Kishorilal, S/0 Jhanna, A/a 32 Yrs R/o Vill. Bhawaroh:. 
P.O. Sindhaur, District*Mirzapur. 

3. Rorilal, s/o Jhanna, A/a 30 Yrs, h/o Vill 8hawarohi, 
P.O. Sindhaur, Distt. mirza.ur. 

--Di-rie-s4h—Prasad, S/0 --
Sri Shvnatn Prasad, A /a 32 Yrs 

R/o Vill & P.O. Baraini, Distt. Mir z6 ur 

5. Ram subhag, ;/o Sri D. Singh, A /a 27 Yrs, R/o 
vill Murahuan, P.O. Shikarganj Distt. Varanasi. 

6. Sunil Kumar, S/o Sri Bans to Lal a/a 31 Yeras 
r/o B.P. 285 Ravi Nagar Colony, 1:ear Kali Maciir 
Mughalsarai, Varanasi. 

.,. Applicants. 

Versus 

1. Jnion of lndia through General Manager, N. Rly Rail-

way Board Baroda House. New Delhi 

2. Chief Personnel Officer, N. Rly Baroda House, New 
Delhi. 

3. Divisional Railway Manager, Northern Railway, 
Nawab Yusuf Road, A llahabcd. 

•4. 	Senior Divisional Commercial Superintendent 
L. Rly, Nava .° Yusuf Road, Allahabad. 

,.. Respondents 

le. Original Application no. 873 of 1993 

1. Santosh Kumar Dvdvedi, s/o Late Sri R.M. Dwivedi 
R/o Vill & post sindthora, District Mirzapur 

2. Randhir singh, S/o S.N. singh, r/o Vill sultanpur, 
P.O. Makhmet) ur Distt. au. 

3. Virendra Singh, s/osri S. singh , r/o Vill HaMpUr 

post hampurDhamave Ditt. Alleh bad. 

4.  

4, 	Jitendra Bahadur Singh, s/o sri 
vill and post Rampur Dhamava, D 

A.Singh, r/o 
stt. Allahabad. 

5. Ran Vijai singh, s/o 3.R. singh, r/o vill & post 
Rampur Dhamava, Distt Allahabad. 

6. Vinay Ku.7,,ar singh,s/o sri :::ahesh Singh a/a 22 Years 
r/o vill E. post Rampur, Dhamava, Distt. Allahabad. 

7. Bodha singh, s/o sfi R. Bahadur, r/o vill chadpur, 

. - it' 

• 
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post Bhiteura, Distt. Fatehpur. 

8. am Kripal Singh s/o sri A . Singh, Rio  Vill Sahima011., 
post Bhitaura, Distt. Fatehpur. 

9. Kunwar Rojendra Singh, s/c sri :.B. Singh, e/o 
Badi Madari, p:)st Siswan, Distt. Allahabad. 

10. Raghvendra Prata P Singh, S/0 Sri V. Singh r/o vill 
Churiyani, post churiyani Distt. Fatehpur. 

11. S.C. Mishra, S/0 R.S. Mishra, r/o vill Jathi Post 
Mahiddinpur, Distt. Allahabad. 

12. hardwar, S/o Ham Singh, r/o vill and Post Kaunia 
Distt. Azamgarh. 

13. Ajai Kumar Srivastava, s/o sri .,ate) saheb L61 
Srivastava, r/o Vill & post sindthora, Bitt. 
MirxaHur. 

14. Anant 1:athak, s/o S.N. Pathak, r/o 8-24 3.T. T. 
Karelli Allahabad. 

15. Kunwar Surendra Sind h, s/o J.B. Singh r/o Vill 
Beli Madari, post Siswan, Distt Allahabad. 

lo. Ramesh Singh, s/0 M. Singh, r/o vill and gust Rampur 1 
Dhamdva, Distt A .Llanabad. 

17. S.K. Ciupta, S/0 K.L. Gupta, r/o 4 HB/107 ".3A-)ga "agar 
Colony Varanasi. 

18. Hishamuddin, S/o sri Sahauddin, r/o 537—A Chanshyam 
Nagar Colony Allah,,bad. 

... Applicants 

Versus 

1. Union of India, through .3eneral Manager, 1r. Ray 
Railw ay Board, Baroda mouse, N. Delhi. 

2. Chief i--. ersonne1 Officer, lorthern Railway, Baroda 
House, Nw Delhi. 

3. Divisional Railway man:oger, Northern ;lailway, 
Nawab Yusuf Road, Allahabad. 

4. Senior Divisional Commercial Superintendent, 
Noethern Railway Allahabad. 

Respondnts 

• 



A, JriginJ. A ppiication no. 779 of 1993 

1. 	Mahesh Kumar, S/o sri H. Lal, 
r/o New Lasker Line, 

.r.urana Baihrano, All.ahabad. 

applicants 

Versus 

	

1.. 	
The Wuion-of India tbrough.the General Manager, 
northern Railway, Baroda House, New Delhi. 

2. 
The Divisional Railway Manager, Northern Railway 

Allahaba-2. 

3. 
The sinio: Divisional Commercial superintendent 
lorthern Railway Allahabad. 

4. 
The senior Divisional Personal Officer, N. Rly 

Allahabad. 

5. 
The Senior Divisional Accounts Officer, N. Rly Allahal 

... Respondents 

Origina App .cation no.746 of 1993 

1. 
Samarna h Singh S/o Salik Ram tir/o vi li Kureh,Khurd, 

P.O. M,  galsarai Distt Mugalsarai. 

2. Om Pra ash Sharma, S/o Late Sri puttoo Lal Sharma 

U46 r/ vill parshurampur (sikatia) P.O. 
Mugals rai, Distt Mugalasria. 

... Applicants 

Versus 

1. Union •f India, trough General 
Manajer N. Rly 

Railwa' Board, Baroda House. ew Delhi 

2. Chief ,ersonnel Officer, N. Rly 
Baroda House 

N. De hi. 

3. Divisional 	ilway manager N. Rly Allahabad. 

4. 
senio Divisional Commercial Superintendent, N. Rly 

Allahabad. 
... Respondents 

Origi al Application no. 530 of 1993 

•
1. 	Rames Chandra, s/o Sri R. 

-.:.laiap o r/o vill 
Jrnarg nj P.S. Raipur, Tehsi :,lachlishahr, District 

Jaunp r. 

,2 

• • • 
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2. Satya prakash, s/c Adhya, 	a 30 yrs r/a vill 
Rampur sawai, P.O. RGjupur, Tehsil Machlishahr 
Distt. Jaunpur. 

3. Jamuna prasad, s/o srineth r/o Gopalpur, p.c. Rampur 
Tehsil patii, Distt pratapgarh. 

4. Sri Rain Singh s/c sri Murali, a/a 29 yrs .r/o 
Vill Behdaul Khurd, P.O. Surwan Misirp ur, 
Tehsil Patti Distt. Pratapgarh. 

5. Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur 
P.O. Raipur, Tehsil Machlishahr Distt Jaunpur. 

6. Laxman Singh, S/o  s,i Murali, r/o vill Behdaul 
Khurd, p.o. Surwan misirpur, Tehsil Patti 
Distt Pratpgarh. 

7. Girja Shankar, s/o sri Chh-ite Lal A /a 31 yrs 
r/c vill Vanbirpur, P.U. Raipur, Tehsil Machli_hahr 
Distt. Jaunpur. 

8. Rajendra prasad, Sic sri Ram Lal, r/cUmarganj 
P.O. Raipur, Tehsil Machlishahr, Distt Jaunpur. 

9. Amrit Lal, S/o Sri path r0(, villUmarganj P.O. 
Raipur, Te sii Machlishahr District Jaunpur. 

10. Kira 'al, Spo Sri Ram i\ath, r/o vill Umarganj, P.O. 
Raipur, Tehsil Machlishahr, Distt. Jaunpur. 

... Applicants 

Versus 

1. Union of India through General Manager, Northern 
Railway Railway Board, Baroda House, New Delhi. 

2. Chief Personnel Officer, Northern Railway, Baroda 
House, r ew Delhi. 

3. Diviiional Railway manager, N. Rly NalAab Yusuf 
Racd Allcha;,..d. 	• 

4. Scni Dr Divisional Commercial superintend 
Allahaoad. 

N.Hly 

... Respondents 

Ite. Original Application no. 479 of 1993 

1. 	shiv Shenker, S/o Rain Lakt-L:n, rja vi 11 :?Ehdoul Khurd 
lost Gaura Distt. 1:ratirgarh 

o. 	Hari Shanker, S/o sri Chottey Lal, r/c vill Banvirpur 
post Rampur, Distt Jaunpur. 

3. 	Ham Bahadur, sic s/. Mohan Lal, r/o Purani Bardahi 
Bazar, Post Mukundasaganj, Tehsil Patti, Distt. 
pratapgarh. 

V\-  
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4. 
Ram As ey, s/o sri Ram Adhar, r/o village sukhan 

Misirpu 	
Post Suvanea, Tehsil Patti.—Ditt PIatapgarh. 

5. 
Vibha s anker, S/o sri Chottey Lal rjto vill 
Banveer ur, post R,.mpur Distt JaUnpar. 

6. 
Ram Khelewan, s/o sri Kandhai. r/o vill Sawai TAampar 

pOst sa ai Bika, Distt. Jaunpur. 

, sic sri RL:m. Abhilash, r/p 
7. Ram 	

vill 

pUB Kh
Dahadur ragrai, Post Suvnasa, Distt. pratapgath. 

8. Ramshc. 	
S/o sri Chottey Lal, r/o Danveerpur, 

post R mpur Distt. -eun- ur. 

9. 
Lalji, spo sri 1:,atapher, A/o vil M 

	

	ur, post cerp  

Madhup I, Bistt. Jaunpur. 

10. 
Shesh path, s/o sri Mata Saran 	

r/p vill & Post 

Silau•hi, Distt. PrataAarh. 
AP 

Versus 

1. 
through General 1:,anagel, N. my Railwa

y  

jnion of India 
Board Batoda House, New Delhi. 

2. 
Chief Perosnnal Officer, N0rtherr 	

Baroda 

Hogs, New Delhi. 
 

• pdvi 
ianal Railv,ay, Manager, Northern la.ilv

,ay 

Alla abad. 

4. 	
Senior Divisional Commercial su erintendent 
Nort ern Railway N llandbad. 

• • • 

2f. 
Ori•inal Aplication no. .416 f 1993 

Kis an singh, s/o sri Ram Nag na Sinih r/o 
1.  ay rd ColonyQr. no. 702-0, :ugalsarai, Distt. 

Var nasi. 
sh, s/o sri Ramji r/o vill & p.0..Parshuramp ur 

2. Ram sib fan post mugalsarai, Distt. Varanasi. 

3. Ash:4
k Kumar pandey, s/o sri Balmiky pandey r/o 

Si ia , 	
arshurampUr, P.O. Mugalsarai, Alinagar 

Di tt. V,ranasi. 

4. pr 
:m Kumar Srivastava, 5/0 sri SX. Srivastava, 

r/' Loco Colony Qr. no. 128—K Mugalsara Distt 

Va anasi. 

5. Di ip Kumar Sinha, s/o sri beep N arein Lal, 

R/ Hanur Colony (r. no.-  69 
A itigalsarai, Distt. 

vaa anasi. 

lic ant 

Respencients 

Applicants 
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Vers us 

1. Union of India through General Manager, N. Rly 
Railway Board, Baroda House, New 11-1hi. 

2. chief Personnel Officer, Northern Railway, Baroda-
HoJse, New Dc lhi 

	

J. 	
Divisional Railway !vlana:jer, Northern Railw.ay 
Allananad. 

	

4. 	
sc-rior Divisional Commercial Superintendent, Northern 
FtiCilway, Nawab Yusuf Road, Allahabad. 

Responbc-nts 

21, Original Application no. 1006 of 1992 

1. 	Santosh Kumar s/o sri 8.c. Shar:na, r/o 146—A Loco 

Applicant 

Versus 

1. Uninn of India through the 
Baroda House, New Delhi. 

2. 	Divisional Railway Manager, 

3. Senior Divisio.-:al Commercial superintEncient, N. 
Allahabad. 

... Respondents 

colony Ali,jarh. 

.eneral manz:.'jer, N. Pay 

N. Hly Allahabad. 

Ri y  

-D. 
uri gi n41 A pp lic ati on no. 1303/92 

1. .;usLil Kumar pandey, 
60 Bnpndari Sttion Rd. jz.lunpur. 

Pandey, 

2. siLL •  Jyati Saxena, Vo Sri H. Saxena, 99/3j3, 
litadha Chauraha, 	 - Sisaau 

 

Vers us 

 

1. union of India throu;11-1 General ganager, N. Hly 
Baroda House, New Dihi. 

2. The Divisional Railway manaiier, Northern Railway 

i5" 
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Ailahab d. 

3. 	The Sc n' or 7Avisicnal Commercial updt. . Rly 
DRM Off ce: Allahabad. 

Hesponc'ents 

24. Origina Applicatior no. 1715/92 

1. indu Pr bha pander, vijo sri 	Pandey, r/o 
94/1A G lla Bazar Tilharganj. i;llahabao. 

2. ;;mt. 	 !,3sra, w/o Sri 0.P Mishra, r/o 
62. Bha daii staion Road, Jaunpur. 

Ap p ii cG nt 

Versus 

1. 'J[ni-ill o India through General manager, 	Rly 
Borada ouse, New Delhi. 

2. Divisio al Railway Manager, N. Rly A 110habad. 

3. Senior •ivisional Commercial Supdt. N. Rly DRM 
Office Allahabad. 

 

• • • Respondents 

   

243-  Original Application no. 139/93 

1. Kripa Shankar, sio 3ri V. Nath, Vill ata—ka—pura 
P.O. Ram Nagar, Distt. Allahabad 

2. Umesh Chandra, s/o sri 6. Prasad, R/o Vill Tikari 
P.O. B amni HitariADistt. Allahabad. 

Applic-nts 

Versus 

1. Union f India through General Wanager N. Rly 
Baroda House. New Delhi. 

2. Divisi nal Railway Manager, N. Rly, Allahabad 

3r. Di isional Commercial superintendent, N. lily 
D1 4 Of rice Allahaba6. 

\\..4 Respondents 
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26. Original Ap lication no. 514/93 

1. 	Sri 'Krishna Nand Pathak, S/o Sri T. Pathak, r/o 
vill. Arnaon, P.O. SahiOanj, Distt. Varanasi 

t -De, S/0 S.K. De, r/o 'Jma Kati r , Station 
Road, Jaunpur. 

... Applicant 

Versus 

1. Urion of India through General Manager N. Rly 
Baroda House, New Delhi. 

IV 

2. 	Divisional Railway Manager, N. Rly, Allahabad. 

3. , Sr. Divisional superintendent Commercial N. Rly 
DAM Office, Allahabad. 

Resond,..nts 

A. Original Applicaion no. 777/93 

1. 	Sa ya prakash Mishra, s/o Sri H.S. Mishra, R/o 
176 Krishna Nagar, Keedoanj, Allahabad. 

Applicant 

Versus 

1. Union Of India through General;,tanager, N. Rly 
Baroda House New Delhi. 

2. ThF Divisional Railway Manager, N. Rly A llahal:ed. 

3. Sr.Divisional Commercial superintendent , N. Rly 
DRM Jfice Allahabad. 

• • • oncents 

jrigiral A pplicaion nc. 487/93 

1. Shashi Kumar !.,:ishra , S/o R.A. Mis hra, r/o Vill 
Ghatwa , ost Karchana, F.3. Karchana, Distt Allakabad. 
Present address 134- Tula Ham Bagh A ll.habad. 

2. Re:endra prasad 	 Sio Sr.i_ D.P. Mishra 
Vill Kasidahan, 	Nathaipur , Distt. Varanasi 

snoop Singh, s/o 	S.P. 3:;r)71 	Ef/o yin. and P.O. 
'tam -agar Bhojpur, F.S. Abtoo, Distt. Pratapgarh. 

Applicats 

Versus 	 - • 17 

• •• 



nanager N. i:Jy 

. Rly Allahabad. 

",anager, N. Rly 

... Respondents 
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1. 
Union o India through General 	

nager, 

Baroda ouse, New Delhi. 

2. Divisio al RailW 	
;Manager, N. 	Allahabad. 

3. 
senior iivisinal Commercial Superintendent N. Rly 

Allaha ad. 
Divisional personnal Officer, lorthevn 

Allahabad. 

Divisional Accounts officer N. Rly 

•ad. 
... Respondents 

4. Se nior 
Rai lwa 

5. snior 

21. Original Application no. 1028/93 

1. 	
Rakes Kumar Tripathi, S/o Sri R. Tripathi 
R/o 3 A/7/1, jayantipur, Dhumaggang Allahabad. 

Applicant 

Versus 

jnion of India through ineral lanagel N. 
ly 

Barod • HoJse, N. Delhi. 

2. 
Divis oval Railway ::,anager, 	

Rly Allandbad. 

3. 
Seni•r Divisional Commercial manager, N. l'iLy 

DRM. Office Allahabad. 
.. Respondents 

Orig nal Application no. 1243/93 

I. 	
Shiv Prakash Dubey, S/0 S.D. Dvdvedi, r/o Vill. 
Nawapura (K 1r ha) p.0. Fatehpur, Distt. nau. 

... Applicant 

Versus 

1. jnin of India through enera 

Bar duo  House. New Delhi. 

2. 
Dive sional Railway nanager, N 

3. 
Se for Divisional Commercial 
Al ahabad. 
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3j. Original Applic-tion no. 1362/92 

1. Pawan Kumar Pandey, s/o Sri S.S. Pandey, R/o 161/5 
A, Azad Nagar, South Melaka, Allahabad. 

2. Arun Kumar Singh, S/0 Late Sri Ramkant Singh, R/o 
Vill./P.O. Kaju, Allahabad. 

• Applicant 

Wrsus 

1. 	Union of India through Jeneral- Manager N. Rly 
Baroda House. New Delhi. 

2, 	Divisional Railway :,':anager, N. 	Al1ehabad. 

3. 	Sr. :Divisional Commercial, Superintendent N. Rly 
A llahabad. 

• Respondents 

32, Original Application no. 1511/92 

Suresh KUmr Srivastava, S/o Sri R.K.L. Srivastava 
r/o 36A/00, Judhwal, Tilharganj Allahabad. 

... Applicant 

Vers us 

1. The Union of India through General Manage r, N. Rlv 
Baroda House. New Delhi. 

2. Divisional Railwtly Manager, N. Rly Alla hi ba.,  

3. Sr.; Divisional Commercial Supdt. N. Rly JRM Office Allahabd. 

▪ lies 

3g. Original Application nc. 1609/92 

1. Sharda Babu, s/o Gh6ssit Lal, Rio i 65, Nakhas Kona, ia la ha bad. 

2. Asrar Ahmad, s/o sri Ahrar Ahma 4 

Allahabad. 	
, r/o 553 Attarsuiya, 

Applicant 

Versus 

- - /9 
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1. 	Union of 
Alla ha ba 

India though General Manager Dd. Rly 

2. Division, 1 Railway Managel, N. lily Allahabad. 

3. Sr. Divisional Commercial Supdt. N Rly 	1 la ha ba d 

• • • espondents 

321. Original 

1. Vi jai Kur, 
Colony Q 

2. Suni 1 Ku 
693—B Ha 

3. Narayan 
131-3H, 
Allanaba 

Application no. 1628/92 

ar Sinha, S/0 Sri D.N. Lal, r/o Hagar 
. no. 694—A Mughalsarai. 

ar Sinha, S/o sri V.N. Lal, R/o Qr. no. 
ur Colony mugalsarai. 

utt Dubey, S/o Late Sri K.D, Dubey, r/o 
irst Avenue, Railway Colonyi, Smith Road 

Applicants 

Vers US 

1. Union of 
Baroda H 

2. Chief Co 
New Delh 

3. Di vi si on 

4. Sr. Diva 

India, through General Manaoer, N. Rly 
use. New Delhi. 

mercial Superintendent, N. Rly Baroda House 

1 Railv.ay Rananger, N. Rly Allahabad. 

ional Commercial Supdt. . Rly Allahabad. 

Respondents 

35. Original 

1. mit sh 
r/p 41—C 

2. Sharad D 
0/o 3.P. 
Nehru Ro 

3. Ramji Ve 
17.3/B Fla 

Application no. 166/92 

Kumar mshra, s/o Sri H,R 
Baahambari Rood, Tilak Na 

yani, S/o Late Sri G.P. D 
Dhayoni, prayag sangit se: 
d, Allahabad. 

ma, 	Sri it,N. Verma r o House no. 
lway Colony no. i Subedar 

■!ishra 
ar, Allanabad. 

ayani, r/o 
iti, 12—C Kamla 

anj, Allahaba r.  

cants • • • 

' - 2e1 
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	 • 
Versus 

1. 
Union of India: through General Uanader, N. 1

-;ly 

Baroda ;;'use, New Delhi. 

2. 
Chief Caraercial superintendent, N. Rly Baroda 

House  NewAielhi_. 

3. Divisional Railway Manager N. Rly 

4. Sr. Divisional Coilnercial supdt. 
N. Rly Allohabad. 

:respondents . 

344 Original Application no. 1773/92 

	

1. 	Vinod Kuadr Sil
o Sri R.Y. Ram, r/o C 757, GTB i\agar 

Allahabad. 

	

2, 	Virtndra Kumar, S/0 .Sri R.S, 	
a/o 2'3/B/76/C/ 

1033, J1,11apur, Allahabad. 

serljay Kumar SrivastavS/o 	
Srivi-stava 
11ah 

rjoil4B/5A, Chkia, 	
GTB Nagar, -,abad. 

... Applicants. 

Versus 

	

1. 	.11-Lin of -India through General manaer, 	Rly 

New De 

The Divisional Railwciy 1!,anager, 	
All ehabad. 

	

3, 	
Sr. Divisional Comml. Supdt. Northern Railway 

4  

Office A11,-,habad. 

Respond,, nts 

Original A t.);,lication no. 1R21/:)2 

Sudhir Kum,r /sic) 
sri Eriday Narain south Jf janto 

Road, ',
ew Yar, Distt. patna, 'resent Address. 

101 Anand Bagh old Baihdrono AllohLtbcc. 

... Applicant 

-1 • 

  

Vers us 



1/ 21 /1 

1. 
Jnion cf ndia through Gneral Manag r, N. Rly 
Baroda Ho se. New Delhi. 

2. 
Divisiorai Railway Manager, N.Ely Allahabad. 

3. Sr. Divi5 
oral Commercial Supdt.N. ,ly Allahabad. 

4. 
Sr. Divisional personnal Officer N. Rly Allahabad. 

5. 
Sr. Divisional 44,ccountS Officer, N. Rly Allahabad. 

espondents 

36. Original Application no. 1822/92 

1. 	Arun Kum r, s/o Sri G.P. Srivasta a, I/O 101, 

Old Bai rana Allahabad 
• Applicant 

Versus 

India through the GO-Iota Manager,1■4 Ely 

ouse. Allahabad. 1. 	Jnion 0 
Baroda 

2. Divisio , a1 hallway ;ainager, N. Rly Allahabad. 

3. 
Sr. Dvi ional Commercial Supdt. E. Ely. Allanaoad. 

4. Se. Divisional personnal Officer, 	
Allahabad. 

5. Sr. DiAisional Account -  officer, N. Rly Allahabad. 

Respondents 

37. diigin 1 Applicator no. 1825/92 

1. 	
Virend a pratap Singh, s/o R. Si gh, Rio :!,urahan, 
Post S ikarganj, Distt. Varanasi.  

Bahadur. Sing h, s/o SIi i.B. Singh, R/0 
empur, post Chakia, Distt. Varanasi. 

5. Krish..e Murari, Singh, S/0 Sri R. Murat, rho 

viii Lira han, post shikarganj, Distt. Varanasi. 

6. Suren a :atap Singh, s/o Sri E.B. Singh, R/o Vil 
Prem rpost chakia, Distt. Varan,,si. 

.. 22 

2. Virend 
Vi 11 r 

3. :,10han 'rased, s/o 
Sri Lalji, R/o Vill murahn, post 

shika,_aanj, Distt. Varanasi. 

4. Brij Faj Yad,,v, 6/0 
Sri B.R. Yadav, R/o Vill 

Murah n, post shikarganj, Distt. varanasi. 
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Vers us 

1. union of India threuor-I 	i,anager, N. Rly 
F3aroda Flo as e New Delhi 

2. Chief Commercial superintendent, N. Rlyarocia 
e New _Delhi. 

3. Divisional Rai lway :'::anager, N. Rly Alla ha b:;d. 

4. Se'. Divisional Commercial Superintendent , 
N. Rly, Al lahaba d. 

• • • Respondents 

40. Origina 1 Applicati on no. 1231/92 

1 	,flak 1(111:1-  .Sinha 	-Sri 	Si r ha , r/o 
010 Fiairahana, Allahabad. 

riAra,stavd, 5/0 sri-Om_Prcke5n, r/o 
41.  flat 	- 13hawapur, Himmatgang, 

• • • ).lia nts 

Versus 

1. Union of 'India through.;eneral :•',arla ger, N. 'Lily 
$aroda Housc, New D,  lhi. 

2. Divisional Rai lway ;4anager, N. Rly Allah" bad. 

Sr. Divisional Commercial supcit. N. Hly A llahabad. 

Respendi: nts 

Al. Original Application no. 383/92 

1. 	shwetank Verma , -/o Sri B.P Verna , r/o 2b, Jhas Ki 
satti , Khuldabad. Alla habad. 

Versus 

1. 	Jnion of inida through 3;-nral ..,arialer N. hly 
i -io,L;e, New Delni. 

Genera 1 	, 	Rai lv,;ay Rhawan ( Baroda 
liouSe) , 	w Delhi. 

I 

• • • 

2. 

-- 2-3 



Respondents 

- 211 

• 
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3. Chief Commercial Supdt. N. Rly, Pail Bhawan, 
Baroda House, New Delhi. 

4. Divisional Railway mana jer, N. Ely, DRM office 
Allhabad. 

Sr— Divisional Commercial Supdt. Allahabad. 

Respondents • • • 

42, Origin 

1. 	Shiv D 
r/o Bl 

1 kp,Lcation no. 643/94 

yal pandey, 	Late Sri Pt. Krishan Pandey 
ck no.27/10, Labour colony, Naini Allahabad. 

... Applicant 

Versus 

1,. 	The Union of Inida throigh General Manager, N. .11y 
"aroda House, Ne‘% Delhi . 

2- 	DivisiOnl Railway ;lanajer, E. nly, "110-he:pad. 

3. 	Sr. Divisional 'Commercial nanager, N. Ely ,llahaoad. 

hepsondents 

43. Original Application no. 61/94 

1. 	Santos Kumar Sinha, s/o L.J. Sinha, a/a 32 Yrs. 
r/o Vill Kanharpur, r. J. Khardan, Distt. Varanasi. 

Versus 

1. Union of India through General manager, N. Rly, 
Baroda House, New Delhi. 

2. Chief Commercial Supdt. N. Rly Baroda House, 
New 

3. Divisional Railway Manager, N. Rly, Allahazad. 

4. S. . Divisional Commercial Supdt. DRM Office 
Allahabad. 



• 
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44. Original Appliction no. 394/93 

	

1. 	Anand Singh, s/o Sri S.L. Singh, r/o 524—A, Traffic 
Colony kllahanat. 

	

2. 	Raj Kumar Singh, S/ Sri 1.4. Dayal 6ing! 	r/o 

3. ,.al Prakash si 
Allahaba 

4. santosh Kimar 

h, s/c 	D. Singh, r/o - 5 	. 

Singh, 5/0 Sri M.D. Sinoh, r/o 5— M.G. 

S.K. Singh, s/ 
Colony, .-;11a he 

o N .E. Singh, r/o 13/3 Kerela Bag 
!Dad. 

6. Umesh 	 S/o Sri K.:. Sinc.3h, Retd. 
Principal r.B. Inter College. pratapg-::rh. 	

Olk 
7. suni l Kumar Singh, 	sri J.E. Singh, r/c ,'ill. 

Gujaria, Tost !irayadeeh, Distt. Pratapgarh. 

8. Anil Ku' ar 	 sri 	Singh, r/o 
--i_L'jujaria, post jrayu.de.cha, Distt. crata,garh. 

9. -  ---Chandan Adhikari, 	sri .N. Adhakari r/o 
695—B, Loco ccltny Allanabard. 

Late 
10. sunil fluTlar Barua, 	sriLJ.C. Barua, r/o 39 R.N. 

Nagar Al1J,habaC. 

11. 1- ajai Kumar Srivastava, s/o sri R. B. L. srivs tava, 
r/o 152 Balua Ghat, Allahabad. 

12. ;:;ukesh Kumar srivastava, 5/0 Sri U.S. Srivastava, 
Rio 128 matiyara Road, Allahaba::„ 

• • • Applicants. 

VC SUS 

1. Union of -India, through General Mandoer, 	Rly 
beroda House. New Delhi. 

2. Chief Personnal Officer, E. Illy Baro;f:ay 
Is,ew Di hi 

3.  
3. 	Divisicnal Rai iv,ay 	 Rly Aliahabad. 

4, 	Sri. Divisional Corrrnrcial Supdt., N. i-jy 
A llahabdd. 

... Nespondeni 

4E. Original Application no. 633/92 

Ramji, S/o Late Sri LalaRam, r/o 61A/1 Teliarganj, 

Al la habad. 
ant 
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Versus 

1. 
Union of India, through General 7.#.a 
Beroda House, hew Delhi. 

2. 
The Divisional Railway manager, N. 

3. Sr. .Divisional Commercial Supdt. N 

• • • 

la jer, N. Illy 

,A llahabad. 

. Rly Allahabad. 

Respondents 

4G. Original Application no. 706/92 

1. 
Dipak Kumar Singh, 5/0 Sri (Late) B. sinan, r/o 
1B/8A Bhanahambri Road, Allapur, Allahabad. 

2. Akhter Nairn Siddique, S/0 Sri 	
Sidoique, r/c 

174 NeviMehdori Colony, Allahabad. 

3. 	
..Mohd. Kaleem, 6/o sri Amir Uddin, r/o vill 
P.O. Kanehti Distt. Allahabad. 

Dilip Kumar, s/O Sri A.P. Sriva5t,xe• R/o 9 Elgin 

Road, Civil Lines, Allahabad. 

Km. Shashi SriVastava, D/o Sri L.N. Srivastava, 
r/o 347, LIG Govindpur Colony, Allahabad. 

6. 	Suresh pratap Singh, s/o Sri Ram etel Khera, 
singh, Dis r/o

tt. 
Viii Chand Kamaniya, p.o. Khuti, P.S.

Ns 
  

Allahabad. 
. Applicant 

Versus 

1. 
Union of India thro)gh SecPtory, Railway Board, 
Bafi Marg, New Delhi. 

2. 
Genera 1 :4anager, lily Railway Bnawan, (Baroda 
House) "ew Delhi . 

3. Chief Ciornmercial supd. N. Ely R 	
Bhawan 

(Barad.: House) Allahabad. 

4. 
Divisional Rai lv.ay 1.!..anager, N. Rly, Allahabad. 

5. 
Sr. Divisional Commercial Supd . N. lily, D'14 
Office, Allahabad. 

:respondents 

• 

Original App li co ti 011 no. 648/9 



0 
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1. 	RaT :'.'.urte7.-!, S/0 ,'.ewa ial, r/o 71 A Dale 
iAllahated. 

...Aplicants 

Vers us 

1. :nicn.of India through General Y.anager, . 
Earoda House, New Delhi. 

2. Divisional Railway :,.',anagr, N. 

3. Semior Divisional Commercial Supdt. N. 7,1y Allanab,i A. 

Responnts 

Original A pplication no. 731/92 

1. ildf Kumar ';:ishra, S/o Sri K.K. Mishra, r/p 
26/10, shiv 	 Rhawan, AllahaLad. 

2. Frank ..ichard :.';enesse, S/o Sri :..R. Menesse, 
94/:;7, Cld ,..-urnfordganj, .Ala habaO. 

Ap, 

Versus 

1. irliion of India, th rough jieneral Mana(:er, N. Rly 
3hawan, 3erode: House, New Delhi. 

2. Divisional Railway Uianager, N. lily DRI,1 f 
All: 

3. Senior Divisional Commercial Supdt., DRM Office, 
Yusuf Road, Allahebac. 

. • • Responder - 

49. Criginal A pplication no. 736/92 

1. 	Prakash Chandra, ijansiek,,, S/0 M.D. Fandey,r/o 
Viii & F =St Dubav,-al, 

ripplicEInt 

Vers us 

1. 	Union of :India, throe 	secretairy, Railway :oard, 
New Delhi. 

.General :,anager, N. sdy 	 Ehav,an (Earoda 
House) Nev 

17 

• 

49. 

G. • 
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3. 
Chief Commercial Supdt. PN..FtlyRailway hoard, 
New Delrli. 

manaer, No. P,ly :F:. Office 
4. Divisional itailw 

clr. Divisional Commercial supdt. N. 1- ?-y, DEN; 

Allahabad. 
... Respondents 

5D. Original Application no. ?,80/92 

1. 	Gu 	-r am, s/o Ram caur, r/o v 11. senapur, P.O. 
Senapur, Distt. Jaun,ur. 

App li cant. 
• • • 

Ve rs is 

1. anion of India throigh Genera 
Baroda House. i'ew Delhi. 

2. Divisinel Railway !.;:anaciei, Iv 

3. Sr, Divisional Co .rnercial Sup 
Of -lice, All,haoad. 

;:,anaaer, N. ply 

ly, Allahabad. 

t. N. :Sly, DM 

Original Application no. 961/92 

1. Durgesh 	
sio sri C.P. 	11/o 

433-KL Kydgenj, Allahabad. 

2. Pe-meshwar prasad Trivedi, s 	
R.K. Trivedi 

r/o ]16-A Bahadurganj, Thak 'r Din Ke Hatha, 
Distt . A 11a habad. 

:i.ehdnra prasad 	sic Sri K.P. Mishra, r/o 
3• 577-A 	

Basti, seta Nagar, Distt. Allahabad. 

.. Applicant. 

Versus 
Union of India through General ,'Manager N. illy 
Baroda House, New Delhi. 

2. Chief Commercial Supjt•,N• Rly Baroda House, New 
D 

3. Divisional hailway manager, N. Hly Allahabad. 

4. 
senior Divisional Commercial Supdt. DID:": Office, 

    

 

..• Re pondents 
2_g 

    

SI• 



• 
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52, original Iyppli cati uz no. 367/92 

e Dines h 1-rasad 1;andey, s/o sri 	Pandey, r/o 
vi 11. 3elwan, P.C. 	 ;.:irzapur. 

Versus 

1. !anion of India through :;en9_ral uianager. 
1., ew De lhi. 

2. Divisional :railway rana ler, 	Rly /Alla naoad. 

3. 5r, Divisional 	 5 Ipdt. N. my 

ReF:ponprtF.  

Original Application no. 1203/92 

shna Lai s/o Sri 	;a hal , r/o 12/14 
Corp curd, All baoaci. 

1, -..anendra Singh s/o sri j. Singh, r/o 2/45, Rama Nano? 
1:41 gar, :,latiyara Road, 	, Ailahabad. 

shanker Sin h, 3/0 Sri riam 
2/45, Rama and r.a gar, ;:latiyara 

riutar 
Road, 

Singh, r/o 
Al la ha bad. 

4. Tei I_:ahadur. -Ram, 5/0 Sri Dal Singer 
BagharnhE,ri Road, .Alia -Jur, 

Ram, Rio 
,Allaha bad. 

5. 	Yogendra kath,s/o Sri Dudh 
Al la ha bad. 

r/o 535, Colonel G urj 

Ap ii cants . 

Vers as 

Union of 1 ndia through ...ienera ,•,anager, 	. sly 
Baroda House, Kew De lhi. 

2. Divisinal Railway ,an.a 
Allaba bad. 

Northern Rai 4. 

3. Sr. Divisional Commercial supdt., N. RI' J-,11-;TIL:,d. 

_ 
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54. Original Appliction no.1207/92 

1. 
Suresh. Chandra Gupta, S/o Sri Raja Ham Gupta, 

2. pertho sarthi Do bdar, s/3  Sri 	Dobdar, 294, micoar 

r/o 2 .
/3, lew Rewa-Building, Le der Road, 

AllahiOpad. 

pur, Allahabad. 	
rkp o li c cn ts. 

Versus 

1. 
jnior cf India thr. ugh :seneral 	

Rly, 

Bar oda House, 	Delhi. 

2. 
Divisional Railway 1,ana,TJ:er, N. ly Allahabad. 

3. 
Sr. Divisional Commercial SJpdt. N. Rly Allahabad. 

Respondents. 

54, 
Urigianal A pplication no. 13 5/92 

1. 
Kris hanaKant srivastava, S/o ri (i.ate) munni Lal 
Srivastava, r/o hama Nano Nag r, Bhardwaj Foram 

Allahabad. 

2. 	smt, :Is ha ani Srivastava, w/o sri 
D.C. Sr iv 	a astva 

r/o 5204 Kydganj, Allahabad. 

	

.D. 	Raesh Srivastava, S/0 sri Kri
w

p
a
a Shanka

mrAl
, r

la ha bad. 
/o 

72— C/2, :':,atiara Road, Bharadj Pura, 
, 

	

4, 	Ghan Shyam Singh, s/o Sri S.R. Sing h, R/o  viii Naraya 

npur, post shivgarh, Distt. Allahabad. 

	

5. 	
Brijesh Kumar:Panday, Slo sri S.K. PandeY, Nagar, 
r/o 46, K:Incha Rai Ganda prasad, ;:alviya  

Allahabad. 
Applicants 

Versus 

	

1. 	
of India throigh gene 

D,Eroda House, New Delhi. 

	

2, 	
Divisional Railway ,',anaier, N. Rly, Allahabad. 

Sr, Divisional Comllercial S.At. N. Rly, Allahabad. 

... Respondents 

• • • 

a J,ahager, N. Rly 
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Original iiyplication no. 1344/92 

1. 	Vinod Kumar Srivastava, S/o Sri R.Y Srivastava, 
r/o 751, :Lair Hoad, nc japul, AllahaLad. 

• Applicant 

Versus 

1. of India throum 1:erral ;,ana:Ipr, E. illy 
Earcda House, row,' Dclni. 

2. Divisi 	Railway ;4anajer, N. Fly, A 11,:nabad. 

3. Sr. 2ivnal CumHercial Supdt., 	"ly 

• Aesv,:lnd -rt, 

57. Uri. gi na i 	ca ton no. 1230/92 

1. 15auddin, Sjo Sri S.H. imauddin, ::/o
731/0, .3hcnshyamgal, 	 ColJny, j 1'laha- d. 

2.  Wileerendra 	saxena, s/c Sri Deina hath s_xena 
E/o 46-21-47 Eamon KaJ urn, Sulem sarai, Allahabad 

• Applicants 

Versus 

1. ini_ff) of india through .general ;tanager, N. ••y 
ii-arcda 	flew nclhi. 

2. Divisional Railpay .1,enager, N. 

3. Sr. Divi;ional Cor:rnercial superintEncler,,t, N. 
Allahabad. 

4 
• Aespordent- 

LA, uriainal 	 nc. 123q92 

i. 	Prem Shnker, 	:;ri C. „:-,,,nker, r/o 75/31 Ka.L, 
Donda, !--it]and, 

2. 	Kemeshw_:r, 	iath 	 s/c sli :tam 131- :i_raia I\agar 
Lucknov:. 

,plicant. 

Versus 

1. nion of India throgh Ceneral _anager, M. Ely, 
aroda House. AllanaLad. 

2. Divisional Railway ana-.1e1- , N. Ely, Allahabad. 
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3. 	Sr. Divisional Comn.lorcal Supdt. 

• • 

N. lily Allandbad. 

. Respondents 

59, Crigi al Application no. 647/92 

Vi run KUmar Shukla, S/o sri 	shukla, 
'79 A inhazpur, Beni Ka Hata, All:ihabad. 

Ap licant 

1.  

Versus 

ini on of 3 ndia through Gr,ne la 1 nandoer, 	N. 	Rly 

Parod 	House, flew Delhi. 

2.  Divis onal Railway ManaRer, N. Rly, All,habac. 

3.  visional Co7riercial Skupdt. 	N. 

la 	a load. 

illy 

:-respondents 

N 

69, Orig nal Ap,:Adcatior,  no. 4';4/951 

1. 	Sure h Ku-nar S/o sri Talsi Ham r/o 25, Lukax Gard, 
•Alla atad. 

• • • it V nt 

Versus 

1. Jni 	of nida through 3eneral Manager, N. Ply 
Baro a House, New LY-lhi, 

2. The ivisional Rad 1,/,43 y ,P,arager, N. Rly, Allahabad. 

3. The enior Divisonal Cc,nmercial Supdt. N. Rly 
AlLphdbad. 

4. Sr. ivisimal Personnel Officer, N. RlY, Allahabad. 

c. Sr ■ivisional Ac - oants Officer, N. R1y Allahaoad. 

 

  

... Respondents 

   

k.'% Original Applic tipn no. 495/92 

1. 	Ranjni Kant Patel, s/a sri Chandra shekhar, Rjo 
2, Varna "and Nagar, Allapur, 

... Applicant. 
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Versus 

	

1.' 	jnion of -India throgb the General Manager, N..fily 
;N ew Delhi, 

2. Divi:-.ioral Railwa y ::,anager, N. 'Fay Allahaba. 

3. Seni•o Divisional Commercial supdt. 	Rly Allahabad. 

4. Sr. Divisional Personnel Officer, N. "rdy 

	

Sr,5. 	Divisional i,ccounts Officer, N. Ply AllahaLad. 

Responc;2r.ts 

	

62. 	 Application no. 51312 

	

. 	prabha Shankar Yadav, Silo Sri R.F. Yadav, r/A4h 
10 Thron hill :load, Allahabed. 

.. Applicant 

Versos 

1. Jnicn of :ndia through Genera: 	 Rly 
Edrod3 110,1Se, NFW Delhi. 

2. Divisional Railv.ay ;,,ena;cr, N. Rly Allaha ad. 

3. Sr. Divisional Commeercicl Gupdt., 	Allahatad- 

4. Sr. Divisional perosnnel ufficer, 	hly Allahebad. 

	

%Jo 
	Sr. Divisional Account Officer, N. nly 

Respor.dents 

ear Orl:inal Application no. 5292 

	

1. 	KuHar Srivastava, s/o 	V.K. YniVaSt 
r/0 a=lly Cuarter,sulicciar, .11L. d'obj. 

rrakas'-. Cli,ndre TonCcy, Sip 3,-7.; 	c:1-- dur, rip 
191/34 Ra_roo T-ur, Alle-abad. 

3. Rabesh Pia tap Singh, s/o Sri R.P. 	Fijo 
vill , P.O. KotIra Tehsil 	 Dir;tt Allehaba6. 

r/o 36-D-AhiYaPJr, 

C_ • 

4. Ehoratji 	S/o 	• 
2,11",hcb3d. 

Versus 
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1. union o: India through Secretory, Railway Board 

Rail Dhawan, i:cw Delhi. 

2. 
General ;:ianager, N. Rly Earoda Ho se, New Delhi. 

3. Chief Comma ,  rcial Supdt. N..Rly 5,:roda House, 

4. Railway-  ‘",anaci,er, A . R1 ' DhM office,_ 

Allahabad. 

5. 	
Senior Diviional Commerdial Supdt. N. Rly Allahabad. 

6. Statibnt Supdt. N. Rly Allahabad. 

... Respondents 

6A0 3riginal Applicaton no. 632/92 

1. 	WIalaye Kant, S/o cri S.K. srivas eve, r/o 328 

Baghambari Housin; Scheme, Bhara wajpuram, 

Allahatad. 

At'plicant 

Versus 

1. Un4on of India, through :cneral anager, 
N. Rly.  

Nev4 Delhi. 

2. DivisiDnal Railway _;:onager, N. Rly, Allahcbad. 

senior Divisional Commercial Supdt. 
N. Rly Allahabad. 

Respondents 

64. Jrj9inal Application no. 476/92 

1. 	shushil i;umar srivastava, -.) /o 3  i Lakshm3n Frasad 

Driv.,stava, r/o 155 :- a3alabari 6 ih I,iraman Yojna, 

„ildhpur, llahabad. 

Applicant. 

Versus 

1. Union, of India through General tanager, N. Railway 

Baro.House, New Delhi. 

2. Divisional Railway anager, N. lyAllahabad. 

3. Sr, Divisional comr!ercial supdt N. Rly Allahabad. 

Divisional pexnnel Officer N. Rly AllahaiJad. 

Divisional Accounts Officer, N. Lly Allahabad. 

0.. Respondents 
-3t/ 

	  "="=1Mid1111111111111 

• • • 

4.  

5.  

Sr 
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(Do Or.11 	 r4J. 477/ 

1. 	Ai'un Kur, ''/oX711 CHL;Ci, IA, 42, :suoh, ka 

• • • 

ers;s 

Jnin ci India throJgh General ;;:anager, 	. Rly Baroda House. New Delhi. 

L. • 
	

Diviciol Rof1v.ay ,...na7er, 	• 

Sr. Divisiorial CCMMEICial Supdt. 	Rly :„Ilaheba(]. 
sr. Divisional F erosnr:e 	f.icer , i .. Riy (1,1 411WCA. 
Sr. Divi7ional Accounts. Lfficer, N. Rly AllThFbad. 

RespondCnts 

3q, Dri2inal ApplIca- tjon no. 221/93 

1. ;Jpndra 	S/o sii '3. Singh, r/0 7,-..jLur Fos, Cakaldih, F.S. Sckaidlh, pilt. v;=ranasi. 
2. Rajesh i(umar Singh, s/c 	 -ingh, l/c Tajpur Post sakaldh, F.S. 

Sakaldih, Distt. Varanasi. 

• • • 
	Applic;ant 

Versus 

	

1• 	inion ,f India throJ-hGerleral ;:ianager, I,. 41y Railv,ay 	Baroda House. 1,,ew Delhi. 
4111. Chief Oorm2ercial supdt. 	Rly L_roda NOUSE. :vew Delhi 

3. T_Dvisial Railway :.arap,/, 	. 
4. Si. r_;ivtional Scm:-Jercial Supdt. 	• Riy 

Responento 

vu 	Original Applicetion no. 220/93 

1. 	sanjay Narcin Prasad, S/6 Sri R.L.  Prosad, 22 Leth no. 1 1cw ;.;ehal, :;,ughals6ra:i. 

Hari arain prasad 
viii No 	

, 
dilpur, post 

s/o 2-1"-j R•3• Frasad, r/o 
Charaon, Distt. Varanasi. 

...Applicant 
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Versus 

1. Union of India, through General i.lanager, N. Rly 
flailwily Board, Baroda House. 	Delhi. 

2. Chief Commercial Supdt., N. Rly- Baroda House, 
New Delhi. 

3. 	Divisional Railway Man-a-e-e-r.fcly, Allahabad. 

4. Sr. Divisional Commercial, Supdt. Northern Railway, 
Allahabad. 

flespondents 

610. Original Appl:Ica. no. 219/93 

1. Ram Singh Yadav, S/o Sri B.A. Y 
PuraLharOai, P.C. Suhansa, Te 
Pratapgarh. 

2. Una S!-,anker Yadav, S/o Sri R.L. Yadav, r/0 vill. 
Behdaul Khurd, P.O. Gaura, Tehsil Patti, Distt. 
Pratapgarh. 

S/0 Sri R. Dulor, r/o Vill. Behdaul 
Khurd, P.O. Gaura, Tehsil Patti. pratapgarh. 

4. 	Vasudev, 	K.N. Yadav, r/o 	Kudia—ka—Pura 
Tehsi: vachchalisahar, Distt. J- unpur. 

• • . A plicants 

  

Versus 
1. 	Union of India through General 1;anager, Northern 

Railway Railway Doard, Baroda House. 

2. Chief Commercial Supdt. N. Rly, 
Delhi. 

3. Divisional Railway Maner, N. 

Baroda House. New 

ly Alla aoad. 

  

4. Sr. Divisional Gomm,rdi:J1 Supdt. N. 1-J y, Allahabad. 

•.• Respondents. 

74 	Original Application no. 197/93 

Dahadur Singh, r/o gill. 
inargaon, i35t semraha, Distt. VL.ranasi. 

shiv Kumar,i4ishra, -Sjo Sri R.P. mishra, 
"ill Tatihara, Post Deonahti, Distt. Allahabad. 

3. 	Vinod Kumar ,;inch, c/.-) 	 Singh, rjo 
.'ill Ram, post semradh, Distt. 

dav, r/o 
sil Patti, Distt. 

3. 	Om prakash, 

1. Chet Singh, S/0 Sri Fla:, 

2.  



4. 	 Chandra Tripathi, 	 S.S. 
r/3 vill. .jhisa%pura, P_Dst Sa2da'cad, Ditt. 

5.. 	shyam Krishan Dwivedi, s/L. 3:i V. 	 r/a 
Topo, La n,:sharA, 

Hpplicant. • • • 

Versus 

jnin of India through Sneral 
Auilway Dhawan, Baroda 1.10use. 	DLlhi. 

4. 	 '3a-rmercic1 3udt. Earoda 	tel..„ Delhi. 

anager, 	1-ay 	.AUlahc,bad. 

'3. 	 3updt. 

... Respondent, 

71  44,0 Criqinal Applicaton no. 162/93 

2. 	1•'rem shanker, S/o Sri 	1-andey, r/o 45 Sariwen 
Tula, Allahabad. 

2. Sanjay Kumar, 3rivasteva, 	S/3 31i (ii:te) 11.P. 
Srivava, r/o 16/11 	Sohhbatiabagh, 

3. ISaJtam 	 S/o Sri N.M. ,Adhikari. 1/0 395-1s 
Loco SulDny Allahabad. 

Zacdio'-■ presad Srivastava, s/D Sri ( -ate) V-1-. 
-",. 
)1/,A, NdrUuld, 

i,ajendra Salasy'.ut, z/o sii P.S.  sarast, r/o 
63 Sex iwan Tula, Allahaba. 

3. 	1-, ra',(ash crivastave, ,,/ 	Sri 1-.1... slivasta, 
/o En' (54) '3ac)hamLari Colony 3/3 ..-i lLapur A.141,:na:Da -.3. 

7. 	:hilesh Ku. I.,E:r sfivastavc, i/o3J- i T.. 3.1v,:.':tavu 
, / o 5,-,5/-_; 1:,-.,:.17.shyarl •;acuJr 	sil, a,' (3...lu1- ii :.,11:.h,a 

u• 	A5hptosh :;umar srivavu=, 3/u - .L2 ,;. 	31.1.'!,, 
1/09:/11 3a1"3(-:6Y6 1\3gar, ,iL,L-,c;. 

/ 0 	II C:7VDCE4J 	3al, 

eera.j Kumar Ve.rma, 3/a S 1 K.S. 
;33  122---; i.atiyal- 3 Road, ,liehabad. 

4 • 

• • 

jr,::Dr, of 	thro.;gh ,secleralkAanager, 

_3? 
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hailwoBoard, B3roda House, 

2. 	
Chief personnel 01:iter, ortherr  
souse, New Delhi. 

3• 	Di,,isional Railway ar:37r, 

4. 	
senior_ Divisional Commercial Sup 
AllahaL:ad. 

• • 

ew Delhi. 

12:ailway, Bared 

y, Allahabad. 

't. N. hly, 

. Respondents 

• 

Origi:al Applicatibn no. 161/93 

1. 
Lhec iumr Yadavl S/ c) Sri P.L. Yadav, 
Alopibagh. 

2. 
qhailen6ra Sahai Velma, s/o Sri 
301141-A/92 Tilak ;.agar, Allaha 

Km. Rajeshwari, D/o Sri Ram pass, 
Ramanand ?:agar, Allahabad. 

4. 
Sunil Kumar Srivastava, Sjo Sri A.N. 

Srivastava, 
r/o 127 ,'Iatira Road, A7latabad. 

5. 
kajesh Kumar, S/c Sri S.F.L. Srivastava, r/o 
S.C.C.L. SIivstav, ..,udamadih, Dhanbad. 

b. 	AwadOsh KI.IMEY 
Sir,gh, S/0 Sri J, Singh, r/o surahiya, 

post 'J,ansdih, Distt. Dania. 

7. 
Anjani Kumar 'srivastavar s/o sii V.N. Srivastava, 
r/o 28-A Krishan Nagai, Allaha•ad. 

8. 
Karunesh Kumar, s/o Sli T. Nath, r/o 34:-

.),-'3 Chanshyam 

Nagar, Allahabad. 

9. Shiam Frakash Srivasta,,
a, s/c Sri P. La; do 

EWS 54 Baghambari Colony, All kiabad. 

O. LaliA KU.11ar, s/O sri 1-rem Kum r, r/o 16/11 1:ew 
sohbatiabagh, Allahabad. 

Applicant 

Versus 

1. inion of India through Genei 
Baroda :louse, New Delhi. 

2. 
Chief Personnel Officer, ti. fitly, Baroda House, 

New Delhi. 

3. 
Divisional RailWay ,:,anager, N. 1,1y, -Allahabad. 

4. Senior Divisional Comnc;-
dial Supdt. N. Ely Allahabad 

500 Respondents 

VIA\ 

r/o 164-A 

B.F. Verma, r/o 
ad. 

r/o 2/92-A 

• • • 

:::andger, 
	hly 
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7;. 	Original Application No. 150 of 1993 

1. Shri Dhirendra Kumar Mishra, s/o 
Shri H.M. Mishra, r/o 23/47/107 B 
Indrapuri Colony, Aalahpur, 

Allahabad. 

Applicant 

Versus 
1. Union of India through Genral 

Manager, N. Railway Head quarters 
4'fice Baroda House, New Delhi. 

. • 	RespondentS 

OHJER(RtSERVED) 

JUSTICE B.C. SAKSENA1  V.0  

This bunch of 7A cases in all involve almost 

identical questions of fact and law and reliefs also. 

83 of 1992 is being treated as the leading 0,k. The number 

of days of working varies in each of the 0.41k and broadly 

the period of working of the applicants as Volunteer Ticket 

collectors ranges between 5 to 18 days and that toe on the 

allegations made by the applicants in the month of January 

1982. 
it 

2 • 	The applicants allegepethat they had worked for 

the period, indicated by them in the various 0.ks
7 in the month 

of January 1982 4 lis.15/— per day. The aggilicants allege 

that on the basis of Railway Board's letter dated 6.2.90 

they made representation regarding their re—engagement as 

Volunteer Ticket Collectors since they had worked prior to 

17.11.86. 

3. 	
Reliance for the claim is based on the decisions 

of this Tribunal as also the P.B. in a few O.ks preferred 

„P39 
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by parsons Si ilarly circumstanced. The applicants, 

therefore, ha •r' sought a relief for a direction to tha 

r
espondents t re-engage the applicants as Volunteer 

Ticket Culla •tors or Wiabile -Booking Clerks as par Extant 

holes.They have also in some petitions prayed that a 

direction be issued to the respondents to 	
the pe 

ion?rs on d ty and pay back wages from 10.12,SO till 

the date whe they first presented themslves for engage- 

ment 

. 	
The iespondents have resisted the petition and have 

a cou r affidavit as also a supplemantary counter 

affidavit. 

The 

The applica 

short sti 

January I 

is 

ranging between 5 to is days in the month of 

2. The 	
Board's circulars dated 6.2.90 

is a nne d as 	
xure Al to the le ad ing O .A and hove 

of tha ..J.A3. 	A p.rusal of 
also been nnexed i n x 	some 

the said 1 tter shows that in the light of the f:Jdrrne.nt 

ate d 26.8.87 of the Central Adh;inistrative Tribunal, 

Principal ench, Nevc 	
lhi in U.A. No. 1174 of 1984 (Hera 

India and Ors ) c..nddismissal    

the Hon ')7,1.e Suprerre Gout 
of the SL 

on  7.9.89 The Railway Board has decided that the 'cut 

off' gate for being considered for absorption in 

regular e loyment against regular vacancies earlier 

prc•,‘•ided o be 14.8.81 will be substituted by 17.11.8
6  

Paragrap 3 of the circular- letter is the anchor hot 

for the .laim in the present L.)..k which reads as under:- 

hta and Ors Vs. Union of 

pplicants have filed a rejoinder affidavit. 

re-engaged after their 

No. 14613/87 by 

have admit:.ed ly not 

o  , .p40 
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" In regard to candidates engaged as Mobile 

Booking Clerks discharged consequent on 

dipcontinuance of the scheme by zonal 
Board 's 

Railways, as a result of,/ 	letter. dated 
17

.11.86 or any earlier instruction to the 

same effect may be re—engaged as Mobile 

Booking Clerks as and when they approach 

tit Railway administration in regular 

employment may be considered after they 

complete 3 years of service as Mobile 

Booking Clerks in the same manner as in 
the case of other Mobile Booking Clerks 

covered under pare 1. " 

6• 	
In paragraph 1 attention was invited to Railway 

Board's letter dated 21.4.82 and the 'cut off date' 

provided therein was 14.3.81. 

• 	
We have heard the learned counsel for theparties. 

Shri B.B. 
Paul, counsel appearing for the respo-

ndents raised a preliminary objection that the 
0,As are 

barred by time, laches and acqui'seence. 

The learned counsel urged that the applicants 

have not been engaged after January 1982. He further 

submitted that the Railway Board's letter dated 6.2.1990 

does not govern the applicants who alleged to have worked 

for a period between 5 to 18 days as Volunteer Ticket 

Collectors. He further submitted that the applicants were 

not discharged consequent to discontinuance of the scheme 

by the zonal Railways as a result of the Board's letter 

dated 17,11.86• 
 Their discontinuance he'd taken place four 

...p41 
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years earlier and not on the basis of the hailway Board's 

said letter. 

11. 	T e respondents have also disputed the correctness 

of the aver ent made by the applicants about their having 

worked for the duration indicated by them in each of the 

0.ks. The applicants in support of their assertion of 

having worked in the year 1982 for a number of days indicated 

by them during the 'Kumbh mela' have 'beets annexed, copy ofa  

certificate stated to have been issued by one Ram Das who 
Head 

has given out his designation as/Ticket Collector k.KM, N. Rly 
4Ulahabad. opy of such a certificate has been annexed as 

  

r,,nnexuresAk 	and A0-4 t• the leading J./A. Shri B.B. Paul 

submitted that Shri Ram Das was not competent to issue this 

nd the said certificate cannot be treated as 

working, period of the applicants indicated in 

tes. We, however, feel that it would not be 

enter into this controversy for the purposes 

he 0.h.s. We, proceed to decide the 0.4h in the 

claim based on the provisions of the Railway 

lar letter dated 6.2.90. we, however, make it 

may not be understood to have accepted the 

applicants with regard to the days of their 

may take up the plea of the 0.1s being barred 

hamittedly, none of the applicants initiated 

roceedings in any court to challenc,e their 

e made in January 1982. The Central kwimini- 

strative Tribunal was constituted in November 1985. These 

0.iNs have been preferred in the year 1992. 

it. 
apart 

As noted hereinabove, the basis for the claim 

from the provisions of the Railway Board's letter 

dated 6
.2.9C; is certain decisions rendered by this Bench 

..p42 
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of the Tribunal. The said 0.As are U.A. No. 722/90 

Rajendra kumer Srivastava Vs. Union of India and Ors, C.A 

No. 471/BC Mukesh Kumar Srivastava Vs. Union of India and 

Ors, 0.A. No. 64-8191- Madan Mohan Pandey Vs. Union of India 

and Ors. No doubt, in these cases orders for re-engagement 

of the applicants therein had been passed. On the material 

placed in the supplementary affidavit we find subsequently 

in several other cases decided by this Bench of the 

Tribunal, a different view was taken when -it was ipknted 

out that the Railway Board's circular applied to 

Booking clerks and the decision in Neera Mehta's case was 

in respect to Mobile Booking Clerks. This distinction was 

noted while allowing a few review petitions in some 0.As 

and inO.A. No. 131/92 Lalji Shukla and Ors, the only 

direction given was that the respondents may consider and 

analyse the cases of Mobile Booking Clerks and find out 

if any scheme can be framed by them laying down a parti-

cular criteria for re-engaging them on casual or daily 

basis. A.:,ainst this decision, the Railway Authorities 

preferred an SLP before the Hon. Supreme court and the 

Hon. Sup4:eme court by an order dated 7.4.94 passed the 

following order:- 

", Delay condoned. The order only gives a dire- 

ction to the petitioner to find out any scheme 

can he fiamed. The Union of India 

can examine the matterx and if it is 

not possible to frame a scheme, record 

its finding accordingly. There is no 

obligation cast by the impue ned order 

that the scherr should be framed in any 

case subject to the above  observations the srp 

is disposed of". 

p43 
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3,b_-.0V,Ofi/OblSeXv.Wt.itiat AhtPAtieditArA144Ver4AvtitilfeMi{"iii4a0140(- 
Subsequently, the Railway Administration consideredx the 

possibility of framing a scheme in the light of the (lire, 

ctions given in Lalji Shukla's case by-the ench of this 

Tribunal which was also repeated in some other 0.),'s which 

came for decision subsequent to the decision in Lalji 

Shukla's cas . 

11. 	Th Railway Administration in the supplementary 

counter affi avit have inOicated that they have taken a 

decision the no scheme can be framed for Volunteer Ticket 

Collectors f 	absorption and regularisation in group' C' 
ei 

category posts since this would militat/against the statutory 

provisions laid down for Recruitment of Ticket Collectors etc 

as contained in para 127 of section B of Chapter I of the 

Indian Railwa Establishment Manual 1989 Edition. They have 

   

further taken the view that no such pests or vacancies exists 

en the Railwas for Volunteer Ticket Collectors/Mobile Booking 

Clerks for their re-engagement en casual or daily basis. 

13. 	It was also held that re-enagagement will burden 

the public exchequer and will also enlarge backdoor entry 

and will affe t reservation policy as contained in Article 

16(4) of the institution of India . It was also held that 

framing of su h a scheme for those Volunteers who have clearly 

worked for a eriod of merely for 5 to ds days will be against 

public interest as the posts filled up by them are generally 

by direct recruitment through the Railway Recruitment Board 

open for general competition and the eligible persons at large 

would be deprived of their legitimate rights. 
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Admittedly, this scheme hos been given up after 

A7.11.86 and the Railway Administration has for cogent reassns 

indicated tftet tt was not feasible to draw up d scheme as 

re4uired in orders passed an various 0.4A.S 

Shri B.B. Paul has also invited oun 
v 
 our attention 

15i7 
to certain decisions in review petitions which were allowed* 

On the basis of an anology of the decisive by the 

Principal Bench in 'Neera Mehta's case direction for re—engage 

ment had been passed in the O.A.S. While doioNidAlaq allowing the 

review petitions it was noted that the decision in Neera 

Mehta's case was confined to Mobile Booking Clerks and there 

is no parity between Mobile Booking Clerks ana Volunteer 

Ticket Collectors. The present applicants fall in the later 

category. 

16. 	quite a large number of decisions have been rendere 

from time to time and the view taken in the earlier decisions 

have been washed down or even not accepted in later ipcisions 

and a direction to draw up a scheme was only provided as in 

Lalji Shukla's case(Supra), which wqs followed in many other 

subsequent decisions. The turns and twists v,hich have 'taken 
place in the view expressed on the question have been referred 
to show that the decisions of this Bench of the Tribunal on 
the basis of which the applicants/c&relaiming similar benefit 
being extended to them do not hold the field, 
11. 	We may now take up fPr consideration the plea of benefit of the 

applicants. 

pz: 

the applicants that the/decisions in some O.As 
in favour of 

similarly situated persons may be extended to the 

It is now fairly well settled that the judgment of the Trihuna 
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tter of any court 

ctior.. It is the 

or their inaction 

and the cause of 

be considered for purposes 

petition is tarred by time 

roes not give rise td a 

orders of the authority 

which give rise to:the 

action based upon this has to 

of determining .:hether the 

under the provisions of Sec. 

21 of the Administrative Tribunals Act. 

13. 	As was noted t; the :,ladras Bench of the Central 

Administr tive Tribunal in a decision reported in (1994) 

28 ArC pg. 2(., 'Tamil Nadu Divisional Accountants Associz• 

tion and s. Vs. Union of india and 	this position of 

  

law has been clearly affirmed in the iudgment of the 

Supreme c 

(1992) 21 

question 

delay has 

rejected 

case an o 

14.1G.65. 

by the Ch 

after th:?, 

made a re 

urt in 'Shoop Singh Vs. Union of India and ()is. 

TC page 675. Before the Madras Bench the 

f delay was raised end it held that since the 

not been satisfactorily explained the C.A .;:as 

n the ground of limitation alone. In that 

der adverse to the applicants v,as passed en 

A decision on a similar order was rendered 

ndigarh Bench of the Tribunal on 1.5.91. There 

applicants Association moved in thC matter and 

resent--Lion. 5 years delay was held as fatal. 

19. 	A ull Bench of the Ernakulam Bench of the 

Tribunal n a decision reported in 61994) 28 AIC 177 has 

also take the view that decisions in similar cases cannot 

r ive a fr sh cause of action and the period must be counted 

from the ate the claim relates. 

...p46 
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The Hon ible Supreme Court in 'Bhcop Singh Vs. Union 

oi India snd Lirs (Supra ; had interalia, held that "inordinate 
is 

and unexplained delay and lathes by itself/a, good ground 

to refuse relief to the petitioner irrespective of the 

merit of his claim, it was a.lso observed that ict. 14 or 

the principle of non—discrimination is equitable principle. 

Therefore, any relief claimed en that basis must itself 

be founded on equity and not be alien to that concept". 

21. 	v:e may also refer tc a relevant observation ,ode in a 

recent decision of Hon. Supreme Court in 'Ratan Cbaner 

Samant and Ors. Vs. Union of India and :.)r- s reported in 

1994 5.C.C(L&S; page 182. The petitioners before the Supre-

me Court in that case were casual 13boureis of south eastern 

Railway. They ,fere alleged to have been appointed between 

1.964-69 and represented between 1975-78. They, through 

their petition sought a direction to bt issued to the opp. 

parties to include their names in Live Casual Labourers 
R ,,ister after due screening and to give them re—employment 

according to their seniority. The basis for the claim 

amongst others ant was a few judgments rendered by the Apex 

court in 1985 and187 directing the Railway Authorities to 

prepare a scheme :Ind to absorb the casual labourers in 
accordance with their seniority. The petitioners appeared 

to have made a representation in 1990 to the Authorities in 

$dvhich it was alleged that they are not following the orders 

of the Supreme court, High court of Calcutta and Calcutta 

Bench of the C.A.T. In the facts of the said case the Hon. 

Supreme Court, took the view that since no explanation has 

been given as to why the petitioners did not approach till 

1990 held that two questions arise; 

...p47 
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%-:hether the petitioners/entitled as 

- matter of right to reemployment. 

(ii j whether they have lost their right , 

if any, due to delay. 

	

22.. 	 While clealino with the said question the 

followino observation a made :- 

Delay itself deprives a person of his 

remedy available in law. in absince of 

an: fresh cause of action or any legislatf7Jn 

a person who has lost his remedy by lapse 

of time loses his right as well". 

23. A Full Bench of the Tribunal(PE) while 

deciding i.;.As 767 and 842 of 1989 made the following 

relevant observation:- 

ft It is not opened to court of record to 

pass an order in respect of persons who 

are no-, even present before it by any 

api_lication or vtition. 	In this vie:: 

of the matter the viev.• taken in the 

case of one or more employee by a judicial 

forum cannot be it_sc facto made appli-

cable to all other employees in the sane 

cadre, rank or situation by another 

judicial forum." 

This observation also supports the view taken ho e in abc ye 

that the judgment in a case does not give a cause of 
who 

action to another employee ,/claims to be similarly 

cia cumstanced as the applicant in other case earlier 

decided. 
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240 	 B.5. Paul, learned counsr,1 appearing for 

the lespond: nts have invited uui attention to 	decision 

tendered by the 	incipal Bench in lk;hish Chakraborty Vs. 

Union of indiai  a-id ors ,eporte c.4. in 1994 (1 AT„ 332. in 

the said case the fats are almost identical as in the 

case in hand. The applicant alleged  that he vasengaged 

es Mobile Bookin(si Clerk from 1.6. E.',3 t. i 7.o3 and had 

been ended,: d here after 	He made a representation stating 

that he has Aoi!..ed for 32 da; in 198:') and in view of the 

c ircftlar cf the 1--.ai1,.Afey Board dated 31.5. `.:;? he be a*o 

considered for absorption as Mobile Booking Clerk. The 

z.:pp 1 leant Is representation was re jected and he was informed 

that he cannot be absorbed in .erns of the letter dated 

12.0.92. In the said c osc the 	r.lican, based his claim 

on the :basis of a dec isicn of the I' .B. in a similar bunch 

of the , cases. The Division Bench took the viev,,  that 

there is no parity or similarity between the applicants 

case and the applicants in the bunch of cases decided 

earlier. It was held that since the services of the 

applicant was not discontinued as a result of "leiL.:ay 

Roc.rd es let Le r doted 17.11.66. the api. licant 's c use was 

11 not covered by pare 3 of -..he Railway Board 's l7ter 

dated 6.2. 9C:. Since he was not discharged conse quent 

upon discontinuance of the scheme by the zonal Railv:ay 

as a result of letter dated 17.11.66. The same situation 

obtains here in also and we have already held accordingly. 

25. 	In the s aid case , eferring to the decision of the 

Supreme court in lEhoop Singh Vs. Union of India and Ors 

(Sup/a ), the question of delay was also 
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considered 

by limitati 

July 1965. 

1993. 

26. 

and it was held that the petition was barred 

on, the cause of action having accrued i in 

The said C.A was filed-  sotetime in the year 

Thy: learned counsel for the respondents also 

invited our attention to another decision rendered by the 

same Divis- 

Sharma Vs. 

pg-84. 

•n Bench of the Principal Bench in 'Anil Babu 

Union of India and Ors reported in 1994(1) ATJ 

T hs petitions before us are cieiirly barred 

by limitati n as provided in Sec. 21 of the Administrative 

Tribunals 	t. The provisions of the Railway Board's 

letter date 6.2.90 is not attracted and applicable to the 

applicants. 

2g. 	Admittedly, 

since after 17.11.86 and 

cannot be 1 

be granted/ 

raised a pl 

nteer Ticke 

list of 198 

nts have be 

Volunteer T 

that the 12• 

had been re 

Volunteer Ti 

haq. b en de 

be entitled 

based on any 

ndents in re 

the scheme has): been given up 

is no longer in force. This fact 

he 
st sight of. The a - plicants therefore, cannot 

eliefprayed for by them, The applicants also 

a that one Shri R.N. Shorey and 12 Others Volo-

Collectors have been included in the approved. 

. It is therefore, pleaded that the responde- 

n given re-engagerT-ent to some Volunteers as 

cket Collectors on Pick and Cho se basis. 

In the counter affidavit, it hs been indicet 

ersons named in para 4.1C of the leading 0.A 

ngaged as VOtile Looking Clerks and not as 

ket Collectors. The allegation, therefore, 

ied. EL2 that as it may, the applicants would 

o the relief claimed by them only if it is 

statutory provision. The act of the respo- 

engaging a few,:high has bean satisfactorily 
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explained will not give rise to discriminatory treatment. 

Tile 	applicants in effect are seeking re—engagement en the 

strength of having worked for a period ranging between 

to lO days which also is doubtful and has been disputed 

by therespondents. 

31). 	 in view of the discussion hereinabove, en 

a totality of the circumstances we are not pursue,* to 

grant the reliefs claimed for by the applicants. The 0.As 

lack mf rit and are accordingly dismissed. No order as to 

3/. 	 The copy of the judgment shall be placed 

on each of the Oats which have been decided by this common 

judigment.C).  

( K. i!,:jrHUKUMAR 
	

( B.C. SAKSaNA ) 
BER(A) 
	

'/iCE CHAIR= 
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